I THE CENTFAL ADMIMNISTFATIVE TFIEULNAL, JAIPUF. BEMNCH, JAIFUR.
C.A Lo, 205 /00 Date of crdar: 10.5.2000
Zita Fam Meena, 3¢ Sh.Pancha Fam Mzena, F,'c Flunthalal Szrpanch
ki Dhani, Bassi, Distt.Jaipur. |
. Applicant.
Vs.
1. Unicn of India through Secrsastary to the Govt of India, Mini. of
Heme Affairs, New Delhi.

R

2. Fegional Director, Morthern Fegion, Govt. of India, Stafd

=

Selection Commission, Blosk Mool2, Lodi Read, Mlzw Delhi.
. « Respondents.

Mr.P.Ml.Jati - Cmansel for applicant
Mr.S.8.Hasan - Counsel for raspondents.
CORAM: .

Hon'lble Mr.S.F.Agarwal, Judicial Member

Hon'ble Mr.N.P.Nawani, Administrative Memer.
FER HOI'BELE ME.Z.I.AGARWAL, JUDICIAL MEMEEF.

In thisz Original Application, the applicant malss & prayer o
divect the respordants to provids him job az zarly as possible with all
consequential bensfits.

2, In the reply to the 0.8 it is made clear that the applicant was
given offer of appointment vide letter datad £.9.99 and in pursuvance of
that <ffer of appointment,-' the ap@iicént haz already Lkean Jjoined the
post on 15.92.99,

2. In view <f the <lear cut reply filed ky the respundencs, the
grievance of the applicant haz alveady kesn redrassad.

4. We, therzfcrs, dismiss the 0.A az having becoms infoctuous.
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"-—/vr' ﬁ/
(M.P.lawani) (2.7.A3arwal)

Memker (A). Member (J).



